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They do pot show as much interest asl
thought, the sabject would evoke .in this
country. But 1 have requested the Gajen-
dragadkar Committee to complete their
labours as quickly as possible ; in fact, I
have told them that it is Shri Madbu
Lsmaye’s Bill and | cannot indefinitely tell
him that the Committee's report is coming.
1 would llke to Inform Shri Madhu Limaye
thal It has created a distinct | impression on
Jusiice QGajendragadkar., 1 hope, the Com-
mittee’s report would be available by the
end of July after which the matter will be
taken up.

I think, I have answered all the polints
and I do not want to make any general
points, 1 want to conclude by saying that
this Unlverslty Grants Commisslon (Amend-
ment) Bill, which uill now become an Act,
usher in a new era of academic development
in the fleld of our education.

MR. DEPUTY-SPEAKER 1
tlon is :

The ques-

“‘That the Bill, as amended, be pas.
sed.”

The motion was adopted.

MR. DEPUTY-SPEAKER : We now
take up the Private Members' Business,
We have encroached upon this Private Mem-
bers' buciness which is a very precious right
of the hon. Members, and, I think, we shall
extend It by 15 minutes at the end. Shri
Randbir Singh,

SHRI C. K. BHATTACHARYYA :
Before thls discussion begins, 1 may make
a request o you, My Resolutlon comes
next, 1 may be given two or three miautes
at the end to move my Resolutlon,

15.15 brs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLU-
TION

SiXTY-THIRD REPORT

SHRI RANDHIR SINGH (Rohllk) ]
1 beg to move 1
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*“That tnils House do egree with the
Sixty-third Report of the Committee
on private Members® Bills and Reso-
lutions presented to the House on the
13th May, 1970,”

MR. DEPUTY-SPEAKER : The ques-
tlon is :

““That this House do agree with the
8ixty=third Report of the Cowmittee
on Private Members' Bills and Reso.
lutions presented to the House on the
13th May, 1970."

The motian was udopted.

e e

15.16 brs.

RESOLUTION RE 1 ECONOMIC
AND SOCIAL PROBLEMS OF
WEST BENGAL—Conyd.

MR, DEPUTY-SPEAKER : We shall
now take up further conslderatton of the
Resolutlon moved by Shri Indrajit Gupta.
Shrl Indrajlt Gupta to continue his speech.

SHRIMATI! ILA PALCHOWDHURI
(Krishnager) : 1 have an amendment to the
Resolution. 1t has been circula'ed also,

MR. DEPUTY-SPEAKER : That you
can move al*er hls speech Is over,

SHRI INDRAJIT GUPTA (Alipore) ;
Mr. Depuly-Speaker, Sir, althcugh the
Minister Incharge s busy some other
confabulations at the moment, for the
benafit of the House, I would lke to read
out the text of the Resolution which I
moved on the last occaslon, It reads 1

“This House Is of opinlon that, In
the admiolstration of West Bengal
uoder President’s rule, Government
should give top priority to solution
of urgeot economic and sochal
problems such as land reform,
uncmployment, refugee rehabllitation,
development of Calcutta, etc,”

Now, 1 wish to make ft quite clear g
the very outset that I do not harbour (he
stightest illusion that the preblems which |
propose to highlight can be tackled by (p,
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administration  undér
These problems could not
the Congress Government, successive
Congress Ministries, during the last
twenty years, In fact, these problems were
aggravated throughout that perlod, There-
fore, until another democratically-clecied
Government comes back to power In Wast
Bengal, I do not feel that there is much
Hkelihood of these problems belng tackled
in an effective or serlous manner,
Nevertheless, the reason for my bringing
forward this Resolution s that we find,
although It Is new practically two monihs
since the impositlon of President’s rule,
the blg burcaucrats who have been appolnt-
ed as Advlsers to the Governor and Gover-
nor himself seems to be more concerned
with thelr own dispu'es, thelr own service
dispu:es, jealousles, and thelr owan rlvalries
regarding who should be promoted, who
should be demoted, who should be transferr-
ed, who should be taken to task and so on
and so Tourth. They are more interested in
these petty matters than In dealing with the
problems which affect the lives of the wast
majority of the people In West Bengal,
Therefore, |1 have felt it necessary 1o bring
this Resolutlon before the House In the
hope that sufficlent public oplnion both
Inside this House and outslde can be creat-
ed to bring about pressure upon the ad-
minlstration so that they can at least be
compelled to devote attention not to petty
matters but to those matiers upon
which the future of the whole State

depends.

President’s  rule.
be tackled by

These problems which 1 propose to
mentlon In the brief time at my disposal
are problems which are all very long-stand-
ing and they are problems which have
sccumulated over the last two decades,
They have nothlog to do specifically with
the two bricf perlods of the United Front
rule that we had in West Bengal. [ would
like to rernind the House that In the last
22 years, except for a period of 22 months
and that too In two Instalments, there has
only been the Government of one
party and that s the Congress party.
For 22 months out of the 22 years there
were bilef spells of non Congress
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Rule. The problem that I wish 1o highlight
here are problems which have been accumu-
lating over the years and which are deepsroo
ted moladies and | hope that the other Mem
bers who will take part in this discussion
will deal with this problem from that polnt
of view and not try to make political capital
out of it by saylng that'something has been
created by the United Front or not creatéd
by the Congress because these are not those
types of problems which I wish to deal with
nor far that matter does the solution of these
problems leave conditional on the question
of law and order, Because thls is the purpose
of one amendment which I find the hon.
Lady Member over here proposes to move,
The purpose of that amendment Is that untll
law and order s restored, until proper con-
dlilons of law and order return, nothing
can be done. That s the pre-condition, but
the maladles that I am pointing my finger at
have been there for the last 20 years when
there was perfcct law and order under Cong-
ress dispensatlon and when there were no
Naxalitcs. So why were not those problems
tackled then 7 | would beg of you and beg
of the Members of the House not to mix the
issue, At the same time [ do not want to
belittlie the importance of he law and order
problem. But that would be a separate dis-
cussion, For a long time the Idea was moo-
ted round that the only way to keep law
and order is to get rid of the United
Faont Government and bring about Presl-
dent’s rule and every body would leave a sigh
of rellef, Now we can sce all arcund what
is happening there. The sltuation has become
much worse, The President’s rule and the
bureaucratic advisers aod the Gowvernor
are not jpso facto magiclans to restors law
and order. The problem Is much more deep-
rooted and if we do not look at that way, It
will be like the ostrich burying Its head in
the sand,

Thercfore, the maln point of my resolu-
tlon is 1 I wish to polnt out that it s the
Central Government which cannot evade its
overall responsibility for the neglect and for
the decay of West Bengal which to-day s
bursting forth in a sort of a accumulated
erisls, The only way in which the Congress
can come back to power In Bengal {s
through Preside t's rule. The only way
they can ru'e Bengal s President’s rule,
There Is no other way for them to rule,
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They are finished. Therefore, now, to-doy,
when they are rullng directly from Delhl
through the Governor and his Advisers, I
wish to focus (helr responsibllity for the
state of affalrs under which West Bengal Is
groaning and the people are suffering un-
speakable miseries.

First of all 1 would like to wvery
briefly just narrate certaln facts which are
not disputed, but mainly for the benefit of
hon. Members who do not come from my
State, It Is necessary to remind them what
the overall plcture Is like.

A report of the United Natlons has
recently pointed out that 600,000 people live
on the pavements of Calcutta, They have
no shelter whatsoever and half of the total
population of the clty lives In slums. These
slums, as everybody knows who has s=en the
conditlons of these slums In Calcutta, are
the breeding grounds not only of physical
diseases of all kinds but also of varlous
kinds of crimes and vices. The largest
number of educated unemployed are to be
found In West Bongal. We all know that
the majority of the job.seekers, particularly,
those who come from the educated middle
class do not like to go and register thelr
names at the employment exchanges, A
very small fractlon of them do It, On 3lst
December, 1969, it was found that 1,82,000
such people, that Is educated people, were
on the live reglsters of the Employment
Bxchange there, It Is the highest for any
State, Next In order coms U, P. Kerala,
Maharashtra, Bihar, Tamil Nadu, Mysore,
Andhra Pradesh and so on,

Out of these 1,82,000 people reglstered
on the Employment Exchange regisiors
6,422 were engineering graduates or engi-
peering disploma holders and 43,418 are
classified as craftsmen or techniclans or
“craftsmen of various kinds.

Then, Sir, as everybody knows, there
has been a fresh infllux receatly of displaced
persons from East Pakistan. Upto the
17th of last month, it was calculated that
between 25,000 to 30,000 people at the
.minimum have crossed over the borders,
“The point | wish to make out is that it
would be wrong to imagine that It is oaly
the refugees from East Pakistan oveg
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the ycars, huve becn swelling the popula-
latlon in Calcutta— West Bcngal, If one
takes the total figwe of immigrants Into
Woest Bengal, then one finds that between
1951 and 1961, only 299, of these people
came from East Pakistan as refugecs, Out of
7.45,000 people who came Into the State
during those ten years, 50%, came from
the other States of Indla, 1 do not say
this In any kiod of parochial spirit, 1 am
proud of the fact that in Bengal, no such
movement, simllar to the Shiv Sena In
Bombay, has been started,

‘We are proud of the facy that our States—
our great city of Calcutta—has the means of
livellhood and Is giving employment to
people coming from all over the country,
But, I must point this out that in a city of
a population of 7.5 milllons where there
are 142 persons per acre in the metropolitan
district and 300 persons per acre withla the
Calcutta Corporation area there, we do find
that at least 50%, of the people are from
outside the State. In the textile Industry,
589, of the workers are non-Bengalis; in
the jute mills, 79%, of the workers are
non-Beogails and in englneering industry,
477 of the workers are still non-Bengalls.

It has been calculated that In 1961 an
amount of Rs. 28 crores was remitted from
Calcutta by money orders to other States,
That Is the amount which the peop'e from
other States who are remitting moncy back
to their homes came 1o Rs, 28 crores. What
1 wish to point out is that Calcutta clty and
the surrounding Industrial arca, can not In
any sense be regarded as a pecullary Bengall
city or Bengall problem; It is a natlonal
problem; It is a national clty and it has to
be looked at and tackled In that way,

1 regret very much to say that though
Ido not want to dilate on this at the
moment that in recent years, there has been
a tendency which has glven great deal of
bitterness and compiaint In Bengal that
while we are providing employment for so
many lakhs of pcople from other States—
it is thelr right that they should get employ-
rneot there—there has been a growing ten-
dency In receat years that in many concerns,
particularly commercial and mercantile of fce
concerns, which are owned and managed by
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non-Bengalls, to replace Beogall employees
by non-Bengall employees, 1 am sure any
body who llves and works In Calcutta knows
that this causes a great deal of bitterness,
You cannot do away with the human psy-
chology, They feel that when they are
giving employment to so many people from
all over the country, at least these Bengalls
who are in employment, should not be dri-
ven out and replaced by non-Beogalls.

Sir, between 1951 and 1961, the growth
Io population in West Bengal was of the
order of 32,89,. Only one other State in
Indla, that Is, Assam, can show a higher
flgure. The all-Indlan average of the growth
of population in these ten years was 21.5%.
In Bengal It was 32.8 per cent and preclsely
in this period, the employment iIn the
factorles in Bengal increased by less than §
per cent whereas In the same perfod It
increased in Maharashira by 45 per cent and
in Gujarat by 130 per cent. Upto the 31
March 1958, 41,17 lakhs of refugees had come
over from E. Pakistan. As you koow,
there are schemes for settling them Ilo
varlous parts of the country, Desplte, out
of these 41 lakh refugees—ihe flgure Is of
1958—31 lakhs still remain in West Bengal.

Then I wish to point out that while
we are all In favour of there being
equitable distribution of growth of lodustry
and balanced development In the couantry,
beckward arcas should be brought up and
s0 on, West Bengal has been wrongly
described as being over-Industrialised and
developed, This is the language used and
argument trotted out o the past to put
forward the claims of ceriain other parts of
the country, But I would like to remind
you that at one time, many many decades
ago, the great advantage West Bengal had
was Its proximity to the coal and fron ore
bealng areas, This was the biggest advantage
fndustry had In  West Bengal. That
advantage Is lost now because subsidies on
coal have been granted In every other State
and at all rallhcads today there Is a uniform
price for iton and steel. Therefore, that
advantage which once existed no longer
exists. If one studies the question more
deeply, one will find that it Is only Calctta
and Its Immediate neighbourhood which can
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be described as belng developed areas, 58
per ceot of the State’s 1otal income comes
from Calcutta and the surrounding areas,
83 per cent of the factory employment Is
found In Calcutta and the surrounding areas
78.7 per cent of the Industrial Incomes comes
from Calcutta and the surrounding areas,
But the rest of West Bengal is backward,
utterly backward, neglected and poverty-
stricken, This must not be forgotten,
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There is a blg development potential in
the whole of N, Bengal on the other side of
the Ganga. But nothing has been done upto
today to develop N. Bengal, Even I would
say the people of N, Bengal are living under
the perpetual menace of recurring floods
and the havoc and devastation caused every
year In some part or other of N. Bengal and
this problem has not been scriously tackled
on any long-term basls by the Central
Government,

Then there Is the questlop of Calcutta
port. I have no time to go into details,
On the 22nd of last month, thn Chairman
of the Calcutta Port Trust made a statement
saying that the port’s capacity Is grossly
under-utillsed, an insufficient pumber of
shlps are coming In and the labour employed
gets work for only 15 days a month, We
all know the reason for this—the decline In
the state of the pert and tbe river. For that
we have been told over years that steps are
belng taken. The question of Farrakka
comes up in this House every now and then,
But one must understand that the whole
future of Calcu'ta, which means the future
of Bergal—and the future of Calcutta also
means the future of the hitherland—depends
on speedy and efficient executlon of the
Farrakka Barrage Project, There we know
we are lagglog far behind schedule.

Not only that, 1 would remind the
Central Government that one Farrakka
Barrage Is not going to cure the problem of
the dylog river. Along with that a matter
which has been emphasised repeatedly by
competent engineers {3 that a sufficlently
large outlay must be provided for the
training of the various rivers, tributarles
flowing into the Hooghly, WUanless those
rivers are trained, deepeoed and widened,
there Is no possibility of this river belog
resuscitated.
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1 read a disturbing bit of news In the
papers the other day, | do not know whether
it Is correct or mot, that there are some
schemes belng mooted by the Blhar Govern-
ment and the U, P, Government to develop
certaln projects In thelr territory, where the
Canga flows; and this report says that unless
there 1s proper over-all planinng and co-ordl-
pation there is a likellhood that such projects
in U.P. and Bihar might tap the water of the
Ganga aod draw away so much water that
the orlglnal purpose of the Farakka Barrage
might be nulliffed and negated. I hope the
Central Government will look Into this
matter, Otherwlse, we might find ourselves ln
the end utterly frustrated even after the
completlon of the Barrage,

Everybody who has been to Calcutta
knows the condlition of the sewage, the dralo-
age, the water supply and so on, During
1970-71, as far as I could find out
a sum of Rs. 3 crores only has
been allocated for these problems, while
think that, ata conservative estimate, at
least Rs, 10 crores Is needed for this year,
This Is quite apart from the requlrement of
housing, transport and so on which are all
in a chronlc condition, The Calcutta Carpo-
ratlon have been pleading with the Central
Government for some time, and recently also,
for at least allowing them to have the advan-
tage of an octroi, which Bombay enjoys,
Bombay, I think makes Rs. 10 crores out of
octroi, but up till now the Government of
Indla has not conceded this request of the
Calcutta Corporation.

Leading Industrialists—the quotations are
with me, but I do not want to take the time
of the House—from Birla to Singhanla,
Bhaskar, Mitter and so many people, are
continually say that at least an amunt of
Rs. 100 erores Is required per annum for the
all-round developmsnt of Calcutta. [ do not
know where thls money Is going to come
from, but If Calcutta s to be considered a
pational city, every possible source must be
tapped. After all, Calcutta Is one of the
biggest banking centres of this country. The
banks have been natlonalised and we are
golng to pay qulte a sizeable amount as
compensation to thelr shareholders. I would
like to know from the Goverament whether
they have at all given thelr mind to this
question, whether the sharholders of the

banks should be glven compensation not la
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cash Immediately, but in bonds, so that at
least a portlen of this compensation money
could be utilised for the development of
Calcutta,

Thirteen of the textile mills in the State
are lylng closed out of 42, Fourteen thousand
textlle workers are out of work because of
this. Thirty per cent of the capaclty s lylng
Idle. Many suggestions have been made for
the re-opening of these mllls, even by the
Chalrman of the Begal MIil Owners’ Asso-
clation, One of the textile units, the Benga-
lakshml Mills, could be opened at ooce If
only tha Central Government Is interested in
it, The United Froot Ministry had sanction-
ed, Rs. 28 lakhs towards tle re-opening of
this mill. What Is requlred Is the pari pasu
grant from the NIDC, but up tlil now we
have been knocking at their door in vain.
Nothing is forthcomlog.

Even the State Textile Corporation In
Bengal which was supposed to tackle the
problem of re-openlng these mllls has not
seen the light of day up till now,

These problems have accumulated over the
years. West B-gal, [ am bound to say, has
been shabblly treated in the matter of
plan out lays and plan allocations,
Under the Fourth Plan outlay, West
Bengal Is given Rs. 322 crores compa-
red with Rs, 898 crores for Maharashtra
and Rs, 454 crores for Gujarat, [ can quote
many statistics to show that over the years,
as investment, employment, number of
factories, etc,, in the Western part of the
couatry have gone up at a rapld rate, there
has been a corresponding decline fn Cal-
cutta and West Bengal.

‘Bhen, | came briefly to the question
of Calcutta city itsell, One of the impor.
tant problem is regarding traasport, T just
want to remiod the Minister about It, I do
not want to go Into detail as has beea dis-
cussed recently in this House, As far as
1 bave been able o understand the lnscrut-
able working of Mr. Gulzarllal Nanda's
mind, the net outcome is golng 1o be—It Ia
my apprehension —we shall have nlether a
circular rallway nor a suburban dispersal
line por what he calls mass rapld transport
system. For the fint time he has stated

clearly what we pever knew before that
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there never was a plan nor was there any
approval for a circular rallway, He says
there was a plan for a suburban dispersal
line and now he has come before the House
tosay 1 while making a survey for the
purpose of a suburban dispersal line we
have run into blg difficulties and nobody
knows whether they could be solved or not,
That s the line from Dum Dum to Princep
ghat ; that has a very limited purpose—to
briog in people from the northern part of
the city to the Centre. Ewen that is now
in the meling pot, The mass rapld trans-
port system may, according to him, be an
underground tube or semething like that,
Feasibillty studles and surveys have not yet
been undertaken and it will take another
2-3 years, In the final event | am
quite sure we shall be left with nothing.

The second Hooghly bridge for which
the bridge commissioners had been appoint-
ed I8 my opinion golng to be a blg white
elephant. Rs. 16 crores are to be spent
out of the State's exchequer. The Central
Government has refused to contrlbute any-
thing except by way of loans, Yet this
hridge, due to inslstence of some bureaucrats,
Port Commissioners, is belng constructed at
120 feet high bridge which Is totally un-
necessary, The approach work for this
bridge on both sides of the river Is going to
cast a big chunk and I doubt whether they
will be able to solve the problem, Out of
Rs. 16 crores only Rs, 4 or 5 crores wlll be
spent on the bridge and the balince of
Rs. 12 crores {s to be spent on the approach
roads, for acquiring land for making the
roads and so on. Still the entire bill is to
be footed by West Bengal,

There are many other problems. One
Is the burning gquestion of land problems
and land policles. Only today we read in the
newspaper some policy announcement by the
Government there, Mr. K. K, Sen one of
the advisers in charge of this particular
dedartment has eounciated on behalfl of the
Goveroment what *they call a land pollcy.
Anybody who rcads this statement would
think that {t isa falrly progressive thing.
1 am sure the events of the last few months
have brought home even to the bone-headed
bureaucrats that if they tried to dispossess
forcibly she peasants of tbe lands which
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had been occupled by them, there will be
havoc and bloodshed in every corner of
West Bengal ..(/ntrruptions.)  You are
bothened about the celling. We have read
in the papers a rcport that there were
differences among the advisers themselves
and the new Chlef Secretary Mr, Mullick
is reported to have sald that If forcible
altempts are made to dispossess al this land
the law and order problem which wlll arlse
will b: something before which the present
problem will pale Inlo Insignificance, No
Government will be able to deal with It,
I am glad that common sense and realism
had prevalled to this extent at least, In
the statement It has been sald that all these
lands which were benami lands or surplus
lands or lands vested In the State which had
been occupled—Mr, K, K. Sen Is unhappy
that they were forcibly occupied—will not
be forcibly taken away from the peasants,
Bul there is a difference between what s
legal and what Is legitimate, Many things are
legal on paper and many legitimate things are
supposed to follow from the Implementation
of those laws, But if those laws are not
Impleme nted for decades together the out-
come Is something which Is 1llegltimate and
the only way to make it legltimate |Is
people’s action,

Shri Jayaprakash Narayan, who T think
Is respected by all sectlons of the House
and Is certainly not a hidden Naxalite or a
hidden Communist, has fssued a statement
on the Tith of this month from which I
would llke to read a few lines. He Is
expressing his concern that there should be
also proposal “to return the lands forcibly
occupied durlng the United Front regime
by under-tanants, petty peasents and land-
less labourers to thelr so-called rightful
owners,”’ This s hls language, not mine,
1 wi]l explain the significance of that. He
says that anybodv who Is acqualoted with
the agrarian situation in the ex-zamindarl
States knows ‘‘how ex-landlords and the
bigger and dominant farmers have systemati-
cally defeated land reforms,” Then he goes
on to say |

*It Is notorlous how in these States
celling laws have been checkmated by
by becoami seltlernents ; how laws
conferring upon share-croppers occu.
pacy rights o the'r holdings bave
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been npullifled by the simple expe-
dient of not fssuing rent receipts and
reslsting the recording of share-crop+
pers’ names in revenue records : how
bundreds of thousands of acres of
vested land, that is to say, the ex-
landlords’ uncultivated wasie lands
that were vested In the State Govern-
meots In the wake of zamindariaboli-
tlon, have been unlawfully taken pos-
scssion of by the sironger sectlons of
the rural community."

Then, he goes on to say :

“Those in charge of the State's ad-
ministrations should have discovered
by now that it Is impossible to imple-
ment some of the more progressive
land reforms through administrative
actlon alone. The reasons are : (a)
absence of reliable and wup-to-date
records ; (b) the power of the civil
courts to have the last word in such
matters as title-sults ;  (c) the time-
and-money consuming produres of
the civil courts ; (d) occurrence of
rampant corruption at the lower
levels of the revenue administration ;
and (¢) political influence of the
tanded interests.”

Therefore, the polnt [ wish tu make
out is, however well-meaning parts of this
land policy which have been announced
today—may sound on  paper—these
things can never be implemented by ad-
minlstrative measures alone, and certainly
what the Congress Government In 20 years
could not do to implement these laws and
land reforms, are we to expcct that Mr.
Dhawan and Mr, K, K. Sen and Mr. B B,
Ghosh are going to do? Nobody buta
lupatlc could imagine such a thing. It
cannot be dove unless at every level and
particularly at the thana level, representa-
tive committees are closcly assochated at
'every step with thls process,

Now, under the United Front Govern-
ment, land committees were set up at
évery thaoa level, Those commiltces have
‘pow béen disbanded, It is my demand thit
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those committees should be revived, If
necessary, they can be expanded, [ do
oot mind. If the Congress people want to
be In those commiitees, let them be. But
such all-party commiitces at the thana
level must be there, and the local peasant
organisations must be closely associated at
every step with these measures which are
proposed to be carrled out, If any attempt
is made to do it purely by bureaucratic
flat with the help of the police, then
there Is going to be a heavy bloodshed be-
cause | cao assure you that the peasants
are in no mood to glve up thelr land which
they have cccupied.

Just one or two more polnts, Sir,
I have done. There are big loopholes In
this policy statcment coming from Calcutta,
The first is that they say that the share-
croppers will not be evicted, The share-
croppers are belng eviclted today by the
thousands in West Bengal, Let the Govern-
ment know that ; they are being evicted om
& mass scale, because most of these share-
croppers do not suxceed In getting any
receipt from the land-owners. Therefore,
what is now being done is, the police In
many cases is directly helping the lands
owners, and In some cases arresting those
who resist the evictlon, The police must
be ordered not to assist eviction directly or
Indirectly. And if some owner complaints
that somebody who had n:ver been his
share-cropper s seeking to tlll the land,
then, he must prove his complaint In the
preseace of those types of committees
which | have stated, Itids not enough to
make an allegation for the police to rush
there, It Is not enough for somebody to say
“Jam a small owner. I hold land below
the celling which Is belng unlawfully, illegal-
ly, illegliimately occupled and thercfore it
must be given back.” If he is a bona fide
small owncr, certalnly the land should be
given back to him, but simply making that
allegation would not do. He will have to prove
before these committoes what was the extent
of his holding. If Mrs. lla Palchoudhurl says,
J am & small owner and a part of my land
i{s being occupled......

']

“* SHRIMATI ILA PALCHOUDHURI i
1 ‘wart to” alsure the House that I have n
land to bold, ([nterrupiions). y
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SHRI NAMBIAR (Tiruchirapalll) :
What about tea plantations in Assam ?

BHRIMATI ILA PALCHOUDHURI :
1 have no tea plantailons In Assam. (Inter-
ruptions).

SHRI INDRAJIT GUPTA : [ am very
gratifled to know that she owns no land,
that she is In fact a landless peasant and she
may qualify for getting some land when it
will be distributed. 1 do not know,

Sir, already some serlous clashes have
taken place, In Nadla district, in Humnia-
pota an Incident took place leading to police
firlog, killing two women precisely because
of this. Without any proof or verification,
the landlords went and filed a2 false com-
plalnt with the police, The police rushed
to thelr asslstance, The peasants there who
resisted the eviction were fired upon and
kllled, This kind of thing has already hap-
pened in three or four places in West Bengal
on a big scale, The ooly way to avold this
Is that they should not depend simply on
their bureaucratic machinery, but should
be willing even during President’s rule to
assoclate themselves closely with all there
all-party committees at every level, and
should set up thana level committees and In
their presence see thai all these claims and
counter-claims are properly verified before
any actlon is taken, But [ find lodiscriminate
and large-scale arrests of peasants are still
golng on. 1 am sorry to find that people
who Indulge in some other tpye of violent
activities are very often arrested and balled
out immediately. But these persons in vil-
lages who are arrested for resisting evictlon
and clinging on to the land are never balled
out, People who throw bombs and crakers
manage to get ball within 12 or 24 hours.

In conclusion, I must refer to another
very important thing concernlog the rural
countryside, In Purulla, Baokura and
Murishidabad, where there are acute drought
conditions, people are starving and dying,
I am sorry to say that up till now the
Central Government has not done anything
conertely to rush relief to these are as on the
scale required to start test rellef works and
80 on. Some mirserable dole Is given oo a
very restricted scale, That is ahl,
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These are some of the problems 1 would
like to point out. There Is a theory abroad
that, **Of course, such matters must be dealt
with If we are to prevent the Naxalits mena-
ce from golng™, as if, If there were no Naxa-
lites, these problems would not be there and
they have come to timelight only because
of the Naxalites, This is a thing which I
wish completely to contradict. These are pro-
blems vital to the life and future of the peo=
ple of West Bengal, Therefore, they must be
tackled, 1f you are bothered about Naxa-
lites, let me remind you of the report of
the World Bank Mission—I am not a de=
votee of the World Bank— which came
out In 1960, ten years ago, It says :

“*There Is hardly any aspect of com-
munity development®

—they are talking about Calcutta—

“‘that is keeping pace with the growth

of Calcutta's population or with the

requirements of its hinterland, The

condition likewlse nurtures feelings of

unrest and malalse In the population

which are likely to boll over from time
to time lo ways that are both des-

tructlve and Inimical to orderly econo-
mic development. The Government of

Indla tends to regard these problems

as the concern of the Goverament

of West Bengal alone, which o its

turn Is struggling with many other

difficultles and must respond to a

leglslature that inadequately repre-

sents the interests of the urban areas,,

...Everybody admits that more ought

to be done about It. Nobody I

ready to do It,”

This was the warning given more thao ten
years ago by the World Bank mission, on
whose words they put more credence than
my words, I suppose, That warning want
heeded. MNow people come forward and
say that law and order s disturbed and
untll that Is first settled notblog else can
be done. This Is also an  excuse for contl-
nued neglect and allowing these problems to
go on mounting till there will be completed
destruction and complete wipe out of the
whole of this part of the country, There-
fore, certalnly, deal with the luw and
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order, if you can deal with it; I doubt very
much If you can, But there Is no excuse for
shelving these problems. The two must go
hand In hand. The Centre has prime res-
ponsibillty for this state of affairs for the
last twenty years and it Is for that reason
that 1 have brought this resolution to focus
the attentlon on it and I hope all sectlons of
the House, will suppert it,

MR, DEPUTY-SPEAKER: Motlon

moved ;

*“This House Is of oploion that, in
the administration of West Beogal
under Presldent’s rule, Government
should glve top priority to solution
of urgent economlic and social pro-
blems sueh as land reform, unemploy-
ment, refugee rehabliitatlon, develop-
ment of Calcutta, etc.”

SHRI DEVEN SEN (Asansole) : I beg
to move : That in the resolution—

add at the end—

*locluding constructlon of circular
railway and underground rallway in
Calcutta.”” (1)

SHRIMATI ILA PALCHOUDHURI :
I beg to move : That in the resolution—

Jfor “solution of urgent economic and
social problems such as laod reform,
unemployment, refugee rehabllitation,
development of Calcutta, etc,”

substitute—

“creatlon of peaceful conditlons by
eliminating the menace of violence
and destruction so that urgent econo-
mic and social problems such as land
reform, unemployment, refugee rehabi-
litatlon, rehabilitation of those who
have suffered as & result of violent
disturbances and destruction of pro-
pertles, and development of Calcutia,
could be quickly solved and confl-
dence relotrodeced among bulsness-

VAISAKHA 25, 1892 (SAKA)

Social Problems of 270
W. Bengal (Res.)

men and trade and commerce begin to
flourlsh once agaln.”(2)

SHRI SAMAR GUHA (Contal) : Mr,
Deputy-Speaker, Sir, T am thankful to you for
glviog me a chance and [ am also greatful
to the House for permitting me to speak
earlier, [ congratulate Shri Indrajit Gupta
for the very constructive rcsolution that he
has brought forward in thls House and,
although it may sound strange to many, I
agree with almost all the constructive sugges-
tlons that he has made. Because, a wrong
Impresslon has been created outslde Bengal
as If Bengal Js & land of vandals and anti-
soclal criminals, But the people outside
who are crying hoarse forget that the terrl-
ble soclo-economic mlisery of the people of
West Bengal isa good breeding ground for
vandals and antl-social elemeants,

15.57 brs.
[SHRI K. N, TIWARY in the Chair]

I want to draw the attention of the go-
vernment to the fact that If by Imposing
President’s rule just by bureaucrats or by
improvement of the law and order method
they will be able to bring about a change
in the whole context of West Bengal, I
should say that they are miserably mistaken,
There s the responsibility of the govern=
meat, [ will come to that next, But [
have a polnt to make to the malo mover of
the resolutlon, I have found In West Bso-
gal that there is lack of conflidence In the
minds of the people, lack of confidence
In the minds of the officers, Therefore,
unless you can tone up the morale of the
people and also the confidence of the offi-
cers, nothing constructlve can be done at
the present moment.

SHRI J.M, BISWAS (Bankura)i Do you
agree with the resolution or not? Come to
the polnt.

SHRI SAMAR GUHA: Don't be sllly.

For that reason, It s now the responsi-
bility of all left parties to come together,
avoldiog that which has created the present
condltion, which has scuttied the this
Government and which has created UF
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condition during the thirteen-month rule.
It Is now ilme when the CPI should take
the initlative In mobilishing all the leftist
democratic forces.  Unanfortunately, 1 do
not know why they are running after the
restoration of the Unlted Front and having
the Communist Marxist Party, whom they
have called a set of gang:ters, with them.
This Is the opporiune movement and yet
they are not talklog even with Ajoy Basu,

16 brs.

Whenever Ajoy Babu goes anywhere,
thousands of people glve him a heroic
welcome but whenever Marxist Communist
Party leaders go anywhere, hartals, strikes
and black flag demonstrations are occurring.
They are occurring almost every day, This
is a phenomehon which the CP1 frlends
should take notice of, Unless a broad
unlted democratic people’s movement can
be started Iin West Bengal, law and order
connot be restored, conflidence in the officers
and In the minds of the people camnot be
restored and nothing constructive can be
dope, Therefore It is absolutely essential
that the CPI friends should change their
outlook and without the CP (M) they should
come and devclop a broad united front
of the democratic forces,

S*ri Indrajit Gupta has almost touched
all the polnis, I shall, in a oulshell, say
that one of the major causes of the misery
of West Bengal today is the refugee Influx,
1 have exhaustively dealt, in an half-an-
hour discussion with the problem of refugees
from East and West Pakistan. To the
West Paklistan refugees Rs 400 crores in the
shape of compensation has been paid but
pot a siogle farthing has been glven in
the shape of compensation to the refugecs
coming from East Pakistan. Though Rs,
160 crores have been spent oo them. two-
thirds or 80 per cent of It has been spent
on relief and similar works and mpot on
rechabllitation works.  Therefore I really
the Government to tackle that problem,
it should spend at least Rs. 300 crores,
if not in the form of compensation at least
as capital Investment for giving employ-
ment to the refugees and for developlog
small-scale Industries io West Bengal,
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The problem of Calcutta also I have
exhaustively dealt with in an half-an-hour
discusslon, glving fact, flgures and dala,
Ifind that they express good will about the
development of Calcutta but the question is
how the funds can be found, Certalnly the
Central Goveroment has the responsibliity
for It but there are two other sources also,
In thls Hose I have been trying to draw the
attenttion of Government as to why at least
a part of the PL-480 funds cannot be spent
for slum improvement and simllar other wor-
ks and also, when the President of the World
Bank in his recent statement as also while
he visiled Bombay, Calcutta and Delhi
had categorically said that if the Government
of Indla wanted funds from international
monelary sources  for the development of
Caleutta and other urban areas they would
not be lacking, why the Government is
hesitating to get the help from these Int-
ernational sources, That Is the main
polnt, because funds are the maln or crurial
trouble because of which the implementa-
tion of the project for the development of
Calcutta Is halting,

About the land problem, I would also
say that those lands which have been
forcibly occupled by Harljans, landless
peasants and the Tribals, should not be
touched 1 they should be regularised, If
it happens that the lands of the legal owners
have been occupied, compensation should
be given to them,

About the share-cropper, 1 welcome
the suggestion that three-fourths of the
share should go to the peasants, But there
is a proviso that they have to provide their
own implements of agriculture, How will they
will get the implements 7 Will the Govern-
ment of India, therefore, consider giving
them credit or openlng branches of baoks
In rural areas for that purpose? Uatll
then the sharecrupper problem cannot be
effectively tackled,

Theo, many fishery lands have been
occupled lllegally, They should not be
restored to the benamidars.

I will also congratulate the advisers for
saying that the celling will be on the
basis of the family, But If the celling is
fixed on the basis of the family, will the
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Government constitute the committee to
find out the surplus land as a result of the
new celling within three months and dis-
tribute the surplus and benami lands to
the landless peasants 7 Only then you can
say that you are doing something,

Then, the harvests of poor peasants
baviog two or three acres of land
have been looted, Compensation must
be glven to those poor peasants whose
harvests have been looted and whote lands
have been forcibly occupied, The Govern-
ment has completely failed to give them
protection. In the names of land selzure,
those poor peasants should not be penalised.
In that way the land problem has to be
tackled.

The Unlted Front Government with the
C.P.I. (M) have done terrible damag: to
West B:ngal which could not have been
done lo the last 22 years by any destructive
agency, The capital s flying away from
West Bengal ; the lactorles are being shifted
from Woest B:ngal. Mo new investment is
there; no new factorles are coming up there,
Even Bengall findustrialists numbering more
than a dozen are shiftlng their factories from
there, 1 would ask this new Government to
immediately check this flying away of the
capltal, The shifting of the factories must be
stopped.

Coming to labour, they should develop
effectlve machinery for speedy solutlon of
labour disputes, It takes one year, two
years and all that, Supposing 100 workers
have a problem, a dispute, and they go to
a tribunal, ft takes one year, two years and
so on. It drags on for years. There should
be more effecilve labour machlnery for
solving their disputes, Only in that way It
c¢an bs done, 1 would say, there should
be more Investment in small industries
sector and ancillary sector, Both these
sectors shou!d be developed.

About fisherles, It Is a wery Important
thiog io West Bengal, It supplies proteins ;
it supplies rich food for the people, There Is
ample scope for developing fisheries in
Senderbans ares and in other areas, Also
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deep-sea fishing has to be developed In West
Bengal,

About rural electrification, we have
now been told by Dr, K L. Rao that there
is enough fund from PL 480, Rural elec-
trification Is essentlal In West Bengal. My
bon. friend, Shrl Indrajit Gupta, has given
a flgure for Calcutta, Calcutta has taken
all the blood from the rest of West Beagal,
1f you want to develop sell-employment
process In West Bengal, rural electrification
is necessary, Rural electrification will glve
irfltalion facilies ; rural electrification
will glve scope for expansion of cottage
and village industrles. Therefore, rural
electrification should get utmost prlority la
West B:ngal,

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) 1 Mr, Chairman, Sir, I have
moved my amendment to Shrl Indrajit
Gupta's Resolution, He has left 1t with
“etc’’, But [ have spelt It out, My
amendment has been circulated, So, [ will
not take the time of the House to read It
out,

There are one or two points that I would
like to answer, Shrl Indrajit Gupta has
been saying that the Congress Governmeat
had contributed to all these {lls all this time
and the U, F, Government has not done
anything to further these {lls, I do not
disagree that there have been many lils In
West Bengal and yet exist in Wast  Beogal,
But the U. F, Government has certaioly
Intensified those ills and In 375 [days of
their stay in power there, they have had
668 murders, 900 dacoitles and 714
{ndustries have closed down,

SHRI JYOTIRMOY BASU ;: (Diamond
Harbour) 1+ Out of these politieal murders,
68 persons murdered belonged to my party,

SHRIMATI ILA PALCHOUDHURI :
1 do not koow the break-up, I will not take
the time of the House on that. You will
have your say also.

Secondly, Shri lndrajit Gupla pleaded
for a commitiee canslsting of all parties at
the thana level where everybody will have
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to goand prove, “This Is my land and
this should not be taken from me or this
is my land which has been taken from me,”
This 1is golng to be prove to these
wonderful committees llke this ones suggested
by Shri Gupta which during the U.F. regime,
in very many places whereby existed, stood
by and had the harvest looted ! So, to a
committee Ilke that, there Is need to prove
that *“this land Is mine” when, without any
proof, they can go and occupy that land by
killing the poor peasant. If that Is the idea of
law and order, I have nothing more to say.
I Ihink the House can judge for {tself,

I am glad that Mr. Gupta has brought
forward this resolution, One thing I would
like to bring to the notlce of this House is
that land reforms certaloly must go on
apace and we are very glad to hear the
announcement In to-day’s papers. Certalnly
benrmi lands and also the k/ias lands that
are with the Government may be distributed
as soon as possible to the landless people,
But the land that has been taken from the
poor peasant whose harvests have been taken
and also the people have been told that ‘We
shall take the blood-soaked paddy home’,
let that paddy that was soaked with the
blood of the peasant...(Interruptions) That
is what Mr. Konar and his assoclates have
sald ‘We shall take the blood-soaked paddy
home’, That has come out in the papers,
That Is not my quotation, So I say that any
harvest that has been looted by the United
Front Government or whoever It was...

SHRI JYOTIRMOY BASU 1 How can
that be allowed to go on racord that
Goveroment has looted the paddy ?

SHRIMATI ILA PALCHOUDHURI:
Certalnly your Government allowed It. Aoy
paddy that has been looted, any harvest that
bhas been looted, any land that has been
occupled unlawfully by the peasants occup-
ying 2 or 3 bighas of land, must be resto-
red to the people to whom they belonged
and If that could not be done, Government
khas lapd of equal productive capaclty as
bas been taken away be atonce given to the
landless people.
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1 would also say that Mr. Gupta had a
very great pessimlsm In a saylog that we can
never get thls, we can never get that, we
shall never get the bridges. etc, I am not
such a pessimist. I am sure that the Cen-
tral Government will come forward In getting
the clrcular rallway and the tube rallway
for Calcutta and also another bridge over
Hooghly will become a reality In the near
future, I hope the Central Government will
look Into it,

Thirdly, I would llke to point out that
the sltuation prevalling to-day should not
be confused with the economic question, It
is not only an economic question, It is due
to a certain kind of indoctricnation that has
been rampant in West Bengal and it is al-
ready also In force in many places in India.
I say that sort of indoctrination is a lobby
al China and nothing more, If we allow
that indoctrinatlon and try to conofuse it
with the economic development In West
Bengal, that would only further that indoc-
trination, The MNatlonal flag Is burnt and
trampled upon. It Is not as If the economle
need makes them do that. I don't agree with
you. Wherever Gondhiji's pictures have
been burnt, it Is not economlc peed that
makes them burn Gandhlji's pictures. Is It
economic need that makes them burn
Gandhlji's literature and Tagore's llterature ?
These are the precious heritages of Indla
which they have left for the future genera-
tion of the country, It Is said that their cir-
culation will be stopped In West Bengal be-
cause they are burnt, Sir, I demand that
wherever the natlonal flag has been dis-
honoured, burnt or trampted upon in educa-
tional iostltutions or anywhere else and
where foreign flags have been put up, the
country's flag should be restored, no matter
where  this has been done, Gandhij's
plctures must be restored wherevere they
have been burnt or mutllated. I hope that
Gandblji’s literature will surely be distribu-
ted in West Bengal so that the minds of the
people are kept away from violence and
destruction,

If we are to solve the question o West
Bengal, the first thiog that must be done Is
that confidence must be created and Indus-
tries must flourish, Gheraos must be stopped
and declared as illegal, Money must be
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made avallable to the entreprencurs, If
industry has to grow in West Beogal, It is
absolutely necessary that many of the fi-
pancial {ostitutions lke the L.I.C,, .C.1.C.A.
and L.F.C. etc, should glve loans etc. on
reasonable terms to these entreproneurs.
The L.1.C. should be split into four parts
and one of the branches should be situated
in West Bengal where the small industrles
and eatreprencurs can get loan and can also
put up small-scale Industries in West Bengal
Refugee problems are certalnly there, I
agree with Shri Samar Guha who just
spoke that the refugee problems must
be tackled and for that we peed at
least Rs., 400 crores, The problem
of East Pakistan refugees Is not
tackled as that of West Pakistan refugees.
For East Pakistan refugees Rs. 175 crores
have been spent, But, they have to return
this to the Central Government with ioterest
Now the time has come when more and more
refugees are coming In, something must be
done for them, It Is not correct that there
are only 41 lakhs of refugees there are at
least 51 lakhs of refugees, More are coming
in. 1can assure you that the minorlties
will be squeezed out of East Pakistan in
the next few years.  The Central Govern-
ment should certalnly see that P, L. 480
funds be diverted for the development of
Calcutta and for the development of in-
dustries,

May 1 just give you the flgures for the

refugees which have been allotted ?
what has been alloited Is really unsatls-
factory. The hon. Minister for Work

and housing has himself sald that for the de.
velopment of Calcutta, provision was made
as follows :—

Water supply Rs. 11 crores
Sewerage o 11 Crores
Slum development ,, 1 crore

What can you do with Rs. 1 crore for the
development of slums where the conditions
of people are wuathiokable? Of the
7 million people who live in Calcutta and
Woest Bengal, 669, have no bath rooms ;
90% live in ooe room aod they have no
kitchen, 50%, of them have no drioking
water supply, Oa top of that 16 muaicipal
yowns and 14 non-municipal towns around
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Calcutta withio 100 to 150 miles and all
over Bengal have no drinking water,

When you look at the colossal problems
Iam glad that this Resolutlon has been
brought in, I do hope that as Mr, McNa-
mara sald, P, L. 480 funds can be diverted
to West B:ogal lo many ways as the Go-
vernment may deem fit, 1 would demand
that Rs, 350 crores or Rs. 400 crores which
will be needed for the purpose can be get
from P. L. 480 funds and the same may be
diverted to West Bengal to look to her needs,
I am very glad to pote that we have this
opportunity to discuss this matter., 1T just
want to say one thlog about the bridge over
the Hooghly., Calcutta is the largest town,
It has only two bridges—one s yet to be
brought of —whereas the other places like
New York and London which have not so
much of population as calcutta have 16
bridges across the rlvers.

SHRI D.N, PATODIA (Jalore) ; Where
is the other bridge ?

SHRIMATI ILA PALCHOUDHURI :
One is being thought of. Panditjl sald,
“Calcutta Is biggest city In the country,
It has national problems, Something spe-
cial has to be done In West Bengal. I
hope that somsthing special will be
done for (Caleutta and the menace-
of law and order problems will be put
right, I bave every hope that Calcutta will
rise to lts pristioe glory and every body Is
golng to help West Bengal. There s a
terrible Influx of indoctrination and violence |
golog on In West Bengal. I have no doubt
that the Central Government will come to
our belp,

SHRI S. S. KOTHARI (Maodsaur) s
What West Bengal needs today's strong and
stable administration, which would main-
talo law and order, an administration that
would act objectively and without political
moilvalons. If the Governor needs any
certlficate about, the efficlency and cffi-
cacy of his rule, it is oot from one polluical
party or the other but from the average
citizen, the common man of the State;
aod what the common wants Is, firetly,
peace and security, and Becondly, an
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attempt under President’s rule to help In
solving the deeprooted soclo-economic
problems of the State,

It Is necessary that the polltics of vio=
leace must be eichewed. It has no place
in democracy and whatever measures are
pecessary for thls purposs, must be taken.
The Governor must elther govern efficlently
or abdicate, The administration and the
palice must be cleansed of persons who
have politizal commitments, This much
for law and ordsr. Although 1 agree with
the Mover that both the problems have to
be tackled together, law and order as well
as economic problems, 1 believe you can-
not have gunuine economic progress |If
everyday, as one rcads in mewipapers, there
{s some vlolsnce or other in some part
of Calcutta or the rest of West B:ngl,
I think thls is not healthy or satisfactory
either for thc people of West Bengal or
for its economic growth. Therefore, I
would suggest that law and order has to
be maintained and under President’s rule
immediate steps must be taken 10 expedlic
the implementation of economic measures.

There has been a surfeit of thinking
and planning,. What are now required are
not thinking and planning, but action and
fmplementation, That is what Is called
for, If the administration Is to make a dent
{nto the maladies that have bedevilled this
probiem-state.

Why Is there vlolence and disturbance ?
Why are the young men of West Bengal
so angry 7 Underlying these disturbances
and frequent recourse to violence Is deep-
rooled frustration due to unemployment,
sub-standard living conditions, economic
‘want and poverty. Such conditions can
drlve even a iormal person to frustration
and desperation, and when there Is frustra-
tloa apd desperation, It leads to explosive
situatlons, This must be appreclated,

In my opinlon, there Is a vici clecle
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are pot takiog place, But then investment

and economic growth do not take place

under disturbed conditlons, parilcularly, if

proper investment climate is not there.

Therefore, the virlous circle Is there,

The questlon arises, what should be
done to break this vicious circle, 1 will
come to private laovestors a litile letter, If the
private lovestor is hesltant to lovest,
it Is for the Central Government and the
West B:ogal Governmeont to take the lalila-
tive and start a large number of large-scale
and employm=nt-orlented, employment-inten-
sive medium and small-scale Industries in
Woest B:ngal. | have always wondered why
the previous Congress Governments and
even the UF Governmaznt did not take ac-
tion on this front in a concerted manoer
with great inltiative and determlnation, No
efforts have becn made to increase employ-
m:nt opportunitles in the State. This s a
fundam:ntal and vital poiat, Why should
w: depend only on the private lnvestor 7
H: ¥s wclcome and must be there, His
difficulties must be solved—I will come to
it latter. But it is for the Staie Govern-
meot to take the initlative at this juncture
and see thal every possible effort is made
to Increase industries In West B:ngal,

Besides, housing is another seetor which,
fo my opinion, is employment-intensive.
Houslng also has gooJ socio-economic effects
in that It provides shelter 10 people and gives
them a feellng of possession and contentment.
It helps in reducing the frustratlon, Basldes,
the Investment made In housing will not
ooly provide direct employment, but also
have a mulupller effect as we call it Ia
economics, and that multiplier effect would
also help In bringing about economic
growth, Therefore, great attention must be
pald to houslng., That is auother constructlve
measurc which I think wlil bave beneficial
effects.

Publi¢ works should be uodertaken on a
large scale. It again would help to solve the

operating, in the sense that disutrbances occur
because of unemployment and poverly, but
unemployment and poverty are there because
‘sulficlent lovesiment and economic growih

ploymeat problem. It js a vary
difficult problem to obtala loans from LIC,
Red-tapism is there. and that aspect must
also be looked Into. Ido not have time o
80 into that,
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I would like to know from the hon,
Minister how many of the public sector
projects In the Fourth Plan are scheduled
to be located in West Beogal. 1 am afrald
that the public secior Is also becoming shy
ef Investing in West Bergal, and that s one
of the tragic features of the situation, ~ Let
the Central Government boldly and with
determination plan out a large pumber of
tndustries and this viclous circle would be
broken,

Even industrial licensing policles tend to
milliate against the expansion and establishe
ment of indusirles In West Bengal, 1 think
that industrlal licensing policles should
aclually assist West Bengal In solving these
deep-rooied problems,

One unfortupate fact which has been
observed in the last two or three years
Is the flight of capital from West Bengal as
It is called, or the closure of some offices In
Woest Bengal. Some of the offices which
have been closed are rather Important
offices, and that Is having an adverse cffect
upon the employment situation, There have
been cases where certaln  Bengall friends,
clerks and typists, have come to me to help
them find jobs. As far as I am concerned,
it makes no difference to me whether a
person is a Bengall or anyone eclse. He s
an Indian for me, and 1 try 'to help him ir
Ican. Ido my best for him. But when
I see that they have been reduced to this
state of unemployment because of the
faulty pollcles of certain political leaders
who have misgulded these employees, which
have resulted in the closure of offices, 1
really feel that these political leaders have
not done a service cither to  West Bengal or
to the white collar workers or the labourers
In West Bengal.

You can make efforis to i thelr
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politiclans should not try to spread their
teatacles over these white collar workers as
far as possible and should leave them
alone to solve their problems, Let them
themselves man the trade unlons, and let not
the politlcians interfere there,

Calcutta has been dubbed the clty of pro-
cessions, Its problems have been long
ncglecled, Nelther the Congress which held
an absolute majority for two decades nor the
United Front, which was busy with Its
Internal contradictions and loter-party rival-
rles, have devoted thelr time to solve the
multifarious problems of Culcutta,

During summer In certaln parts of Cal.
cutta no water s avallable; during the rains
certain parts of Calcutta are flooded. The
traffic congestlon has become chronle, As
regards the state of the roads In Calcutta, I
think it defies description,

One has to go there and see for one
self. Varlous civle proplems are there. Shri
Indrajit Gupta gave an cxcellent and graphlc
account of the problems of Calcutta. [
would only say that It Is high time that the
transport problem was solved. An additlonal
bridge has become absolutely imperative,
It is no use having grandiose under ground
projects, It would be llke the revolving
tower In Ashoka Hotel. When it was propo.
sed, we sald it would not go threugh, Such
a scheme Is bound to fail, Thete people In
the Government can never put it through,
Let them have rcasonable projects over the
ground which they can bulld. If they could
not build a proper circular railway or the
suburbap dispersal line during the last two
decades, can we expect them to build an
undergraund metro as in paris r They are
incapable of it. Let them think of reasonable
measures which they can implement imme-
dlately and which would be effective, | have

Iready referred 1o housing. Sium clearance

wages. lo the textile lodustry, the enginee-
riog indusiry and the jute Industry, wages
‘bave been Increased, 1 welcome It as it is
pecessary and desirable. Labour must also
gei its duc share out of the profits if they
bave to work and If productlvity is to
Increase, It is a good thiog, but then if
offices are closed and they are shified
elsewhere, I think it adds to the unemploy-
ment problem. [ would suggest that the

Is to be glven great ImMmPOrtance «uiueieesn,
(Interruptions), Though the stadium may
have less priority ft Is also necessary, In
regard to land reform they must have a
progreesive  policy to  distribuie surplus
lands, | do not think it would be possible,
even if they wanted, to disturb the possesslon
of land that has come about in recent times,
You cannot drive out the peasants from the

1and they have occupied. That i3 my feeling.
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In concluslon T should say that a tre-
mendous amount of Investment Is necessary
for West Beogal's cconomic regeneration.
1 suggest that the Government must set
aprat about Rs. 80-100 crores every year for
Calcutta, Let us put a flgure of 80 crores of
Rupees every year, That money must be
found and invested constructlvely on good
projects which are capable of belog Imple-
mented. 1 have always felt that the Bengall
mind |s progressive and reasonable and we
can have progress In West Bengal, The
destructive and violent aciivitles do not
help anybody, least of all the people of Ben-
gal. They do not also help the natlon. These
actlvities ust be stopped and the energles
of the people must be directed into construc=
tive channels.

SBHRI §. R. DAMANI (8holapur) 1
About ooe and a half months ago the
House had an apportunity of discussing
West Bengal when President’s rule was
approved and the Budget of West Bengal
was presented to this House. This time
my hon. frlend Mr, Indrajit Gupta has
given us an opporim ity to discuss this
matter again, I have listened very carefully
to his speech, Hels a very good orator
and a shrewd polltician also, Therefore
be has presenled his case well made It
appear as If what he sald was correct. 1
do not agree with him,

Firstly he sald that the problems of
West Bengal, especially Calcutta had been
accumulatiog durlog the last twenty years
of Congress rule, It Is not correct, Dur-
ing those years Calcutta and West Bengal
had been developing. How many indust-
rles were there In Calcutta aod In West
Bengal in 1950 and how many are there ln
19677 How mapy persons were getting
employment in 1950 and how many were
getting employment in 19677 A large
pumber of industries had been established
in West Bengal, especlally In  Calcutta,
There has been an investment of
Rs, 450 crores lo public scctor projects,
What s the present condition of those
projects 7 I shall tell you afterwards.

During its twenty years regime the
Congress Government trled its best to giwe
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all possible facilities for the development
of west Beogal and Calcutta In particular.
The allegations of my friend are not correct.
The second thing he had sald Is that the
Congress has come to power through the
President’s rule. 1 should like to say
that the Central Government had glven
ample opportunity to run the United Front
Government and only after it broke up
under the force of clrcumstonces the
Centre had to Impose the President’s rule,
When the United Front Government was
formed about a year back with so many
partles In it—the majority party was the
CPM—after two or three months, they drew
a common programme as t0 how they were
going to Implement the laws and Improve
the condlitions of the people, the cltizens,
and remove all thelr difficultles, It was
very good to do so, After two monhts, how
ever, they started quarreling ; they gradually
began to quarrel, The differences among
them Increased, with the CPM which was
the major party, having a bigger say, and
the CPM siarted dictating to the rest, be-
cause they had the Home porfollo. Every
day, there were muders, fighting and quar-
rels. Ultimately what happed was...itlsa
record not only In the history of our coun=
try but in the history of the world the
Chief Minister of the same Government had
to go on a hunger-strike against his own
government, It is a novel thing. It has
been done. What did he say? I quote
his words. He sald that the Government
of West Bengal under the United Front was
unclvilised and barbarous.” These were
the words which he used; he said that
“‘only the law of the jung'e prevalls.” These
were his words stated by the Chiel Mlnister
of the United Front Government of West
Bengal.  All the other partoers or most of
the other partners also had to say that they
were dissatisfled and they could not contle
oue- In such clrcumsiances, the Central
Government had po aliernative ; they gave
them & long rope, and they wanted to see
that that government should continue, But
when they failed, when the Chief Minlster
said what | just now quoted, when he himself
went on a hunger-strike, then President's
rule was imposed. So, it Is not the policy
of the Congress to impose President’s rule
just to have control. Therefore, I do not
agree with what the hon, Member over there
said. 1 contradict it and say that It was not
the intentlon of the Central Government,
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the Congress Government, to impose Presl-
dent’s rule just to have power,

After Presldent’s rule, what is happeniog?

They want the President to do this and to do
that. They say that it Is the rerponsibility of
theCentral Governmeat ; everything s Its
responsibillty. But let us see in 22 months’
rule of the United Front Government, what
damage they have done, and what progress
they have achleved. Shrl Indrajit Gupta
asked what the Congress Government have
done in the last 22 years, [ would like to
ask what the United Front regime has done
In 22 months ; what is the progress that
thcy made what kind of law and order they
malotained, The hon. Member has not
sald any thing about that ; they "say every-
thing has been done by Congress, Ewery-
body koows how law and order broke down
duriog the 22 months how many industries
closed down and how many people became
unemployed and why further ladustries could
not be established there, What had they done?
It Is the duty of the State Government to
maintaln law and order and to promote in-
dustrialisation and also see that people
are atiracted to go to those places and
start Industries, It Is the duty of the
State Government and not the Central
Government. The Central Government chalks
out the plan, glves financial assistance, but
to imlement It and attract the people to the
State, it is the duty of the State Government,
I wanot to know what the Siate Government
bas done during the 22 months for the esta-
blisment of industrles, for creating employ-
ment and increasing production, During thelr
regime, everything was destroyed and law
and order was greatly affected and the life
of the public became difficult, dangerous
and risky. This is what heppened in 22
moaths under the reign of the Unlted Eront
Government with the CPM as lts major
partoer.

They want the establisment of industries
and c¢conomic development, I agree; ecvery
part of the country should develop, Bvery
State should be developed, but they should
create clrcumstances for development. I will
give you the comparative figures of strikes
and man-days lost In West Bengal and Jo
other State. That wlll giva a plcture as to
who are responsible for bringing about this
sltuation. In West Beogal, the number of
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workmen {avolved In strikes and lock-outs
6,55,040. The number of man-days lost In
West Bengal Is 97,92,036 out of 166 lakhs,
which is the total man-days lost in the whole
country, That means, 60 per cent of the total
man-days have been lost In West Bengal
alone, Maharashira Is the sacond lodustrial
Siate In the country, There the pumber of
man-days lost Is only 12 lakhs, as compa-
red to 97 lakhs In West Bengal, which is
Seven tlmes more than In Maharashstra. In
Mysore, the total pumber of man-days lost
is only 5.48 lakhs, In West Bengal, they
started iostigating the workers, [ have no
objectlon to workers getting reasonable pay
They should get reasonable pay but they
should also give enough productlon, maln-
taln disclpline and also take care of the plant
and machinery. The Durgapur steel plant Is
protectted by the armed forces, because the
workers damage the plant and machinery, If
this lIs the fate of 8 public sector project,
you can Imagine what will happen in the
private sector, The private sector cannot
have the milltary to protect their plant and
machlnery.

This conditlon was created because
the workers were instigated, Bverything
was done to see that there was fall In
production. Most of the Industries, whether
In the private sector or public sector, have
started suffering losses and establishment
of new Industries in that reglon is stopped.
It Is the duty of the trade unions and the
pollticlans not only to see that the workers
got reasonable waiges but also to see that
they give cnough production, look after
the plant and machinery and malntain dis-
plioe and obey the menogement. Thea only
the country aod the State cao prosper.
Otherwlse, the State and the country canoot
prugress, It Is uscless to blame the Central
Government for all these things.

The Central Covernment has Imposed
President’s rule to take care of law and
order, Still things are alarmiog there,
Every day we read in the papers that
bombs are thrown and people are killed.
This Is not only due to unemploymenty but
this is lnteatlonally done to disturb the law
and order, On the ope hand they disturb
the law and order on the other they accusws
the Central Government for all these things,
They want that the Ceatral Government
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should help In the development of the
économy of that State. This canoot be
done unless they cooperate and restore law
and order there, During these four or flve
years, many new Industries have come up
in Maharashtra In Poona and Naslk region
and also In Mysore, What are they doing
in Calcutta ? There Is no safety and there
is no discipline, These are the condlilons
created by them, Unless they Improve the
condltlons, unless they co-operate In restor-

iog normalcy, the problem cannot be
solved. 1 would say that at least for
the benefit of the public they should

change thelr auliude and allow the main-
tenance of law and orcer and advise the
workers to Increase production so that
they can get higher wages.

SHRI D.N. PATODIA 1 Sir, the mover
of the Resolution, Shri Indrajit Gupta, has
high lighted and well-argued some of the
economic problems of West Bangal, for
which he deserved to be congratulated. But
1 do pot know how we can ever talk of any
growth or development untll we are able to
create the necessary climate  which |Is
copducive to growth and develapment,
To that extent, 1 do fecl that the arguments
given by Shri Indrajit Gupta were Inconclu-
slve and were somewhat incomplete,

As you know, right from the days of
pertition the condition In the state of
west Bengal has been somewhat unfortunate
but from 1967 onwards the conditions have
particularly bren very bad. In the course
of the short space of three years ihis
state had presidential rule on three occa-
slons. There has been one mid-term election
and there might be apother mid term
electlon, we do not know when.

In 1970, In the month of March,
when for the second time president’s rule
was Imposed In west Bangal, it was a
rare occasion and the people of west
Bangal. all of them welcomed it as if by the
tmpotition of president’s Rule law and order
will be restored, the rule of law will be
established 'violence would be curbed and
the people would be able 10 live In peace
But, unfortunately, witnin a short period of
three months, all such hopes appear Lo
have been completely - belied. Lawlessncas
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has not, by any stretch of imagination, been
reduced and the way the Governor is
functioning, the way he s Inierfering with the
working of his officials, -and the way law
and order is still contioulng in lhe same
manner is it was previously, the people of
West Bengal have started losing hope, and
1 am afraid that unless tclngh Improve very
shorily, unless some effective measures taken
for Imporving the adminlistration, for curblng
the violeace and lawlessness, ultimately the
people of West Belgal may loss falth even
o President’s rule for ever,

Golng through the newspapers over the
last few wecks you will observe that not a
day passes without your scelng something or
other which Is disiurbing with regard to
West Bengal on the front page of it, Tn fact,
West  B:ngal has become a morning irrltant
for ail the people living in Delhi- Sometimes
educaiional Institutions are attacked. Oa
one particular occaslon as maoy as eleven
cxaminatlon centres were attacked, A
handful of lawless students can hold the
entire educatlonal instltutions to ransom and
can paralyse the entlre educational system
of West Bengil, The other  day in the
Presidency College even the national flag
was burnt and yet It took 24 hours for the
government to discover that the natlonal llag
has been burnt and the red flag has been
holsted in fts place and afier another 24
hours they ultimately changed the flag.
Recently, a  police picket, an army of
police officers who were travelling in a
jeep were attacked and in the course of the
attack one subinspector was killed and many
others were injured, The sltuation there Is
such that even 5 employees out of 100 can
paralyse the work of the factory ; even 20
workers out of 1,000 can stop the work o a
factory ; & handful of lawless students can
paralyse the work of the educational
Institutlons, The same is the conditlon
with regard to offices and factories,

Then, you must have come across this
report In the newspapers that an offlcer was
confined to one particular room and his
head was shaved. Recenily, again, a son of
Shri Bhuvalka who was previously a member
ot Rajya Sabha was dragged out of hls
office room and was beaten. When he
approached the pollce, instead of arresting
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and takiog action agalnst the lawless
elemeat, the pollce arrested Shri Bbuvalka
himself, It was at about mindnight that
with great difficullty he was released on
ball,

Private sector and public sector Is no
more a discrimination in West Bengal,
Nobody wants to contlnue to Iive there. No
officer wanis to stay there. Take the case
of Durgapur and all other public sector
projects there, Each and every one of the
officers—the Minister wlll bear me out— has
expressed the desire that he s no more
willing to stay In West Bengal and has
sought a transfer,

Why Is this condition prevailing ? Why
are people trylng to get away from West
Bengai ? Nobody would llke to get away
but nobody would like to work, trade
or lovest In a humillating and insulting
sltuatlon, It 1Is precisely this condition,
this atmosphere, this  lawlessness, thls
lack of confldence which compels a man
to get away from West Bengal. What |Is
needed precisely needed to be done Is that
you have to restore the confidence, the
climate by maintalning the law and removing
lawlessness. Unless that 1s done, I am
afrald, nothing is golng to happen.

In this climate of uncertalnty in West
Bengal, the Governor had been functloning
in a very, very peculiar manner. [ think,
It Is neccssary to make a small reference
with regard to his functioning. RIght from
the very first day he started creatlog trouble
with regard to the appointment of Secre-
taries and Advisers. Even a few days back
when the Cabinet Secretary and the Home
Secrctary had an occaslon of going to
Calcutta, he agaln created so many diffi-
cultles, He would not allow any officer
to function as the officer want to function,
He would Invoive himself into all sorts of
arguments and petty matters and would see
that the adminisiratlon does not funcilon,
He starts flirting with all sorts of people
fn West Bengal. The administration In
West Bengal has to be pesmitied to func-
tion In the proper manner without much
of Interference from and jovolvement of the
Governor, it is not golng to fuoction In that
manoer 50 long as this Goverpor functions

there
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SHRI NAMBIAR: Afrer the CP(M) Is
over pow it is an attack on the Governor,

SHRI D.N. PATODIA : About the
Industrial development of West Bangal. all
of us know that until the year 1966 West
Bangal was the top lndustrial State of Iadla.
According to the figures complled by the
Government, Io the year 1966 West Bengal
had the total productive capital employment
of the tuoe of Rs. 1,383 crores iu factories

cmploylng more than 50 persons and
Maharashtra came next with a total
capital employed of Rs, 1,240 crores,
But after 1966 what has happend

to the State which was at the top and to the
city of Calcutta which was at the top handl-
Ing the largest volume of export and Im-
ports? From 1967 onwards due to the polil-
cal uncertainly, lawlessness, the atmospher
of lack of confldence  prevailing there,
the entlre industrlal and production
climate has complctely been distorted. You
will be surprised to know that o the whole
year of 1968 only five Industrial licences
had been granted In the State of West
Bengal because there was nobody to apply
for licences and to work for Industrfal
growth and commerce there,

With regard to unemployment, on
account of these very factors every year the
Incldence of unemployment in West Bengal
Is Increasing by 5 lakhs to 6 lakhs of
persons,

The city of Calcutta Is a city of
shambles today, It Is a Shameful sltuation,
with regard to sewage, water supply, electric
supply and the condition of roads, If you
move on the roads, you will find that none
of the roads is under repairs today,

Than, what about the Calcutta Corpora-
tlon T It Is & bunch of Inefficlent, corrupt
and self-secking persons who are frittering
away the money and the taxpayer’s wealth,
The sooner the Calcuita Corporation fs
liquidated the better It will be for the city
of Calcutia and for West Bengal, No tax-
payer should pay taxes to the Calcutta
Corporation. No corporation has a right
to demand tax from the people when such Is
the state of the ¢ffjciency of the Calcutta
Corporatlon,
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SHRI H. N. MUKERJEE (Calcutta within our minds that such a huge amount

North East) : Such s your gratitude.

SHRI D, N, PATODIA : I stand by
whatever 1 say. The Calcutta Corporation
functlonlog is the most shameful,

SARI NAMBIAR : The Calcutta
Corporation is one of the biggest Corpora-
tions in Indla and that Corporation should
not be treated by the hon. Member in the
way he did now,

SHRI D. N, PATODIA 1 The Calcutta
Corporation is an Instltution of which
there Is no parallel In Indla, 1 bhad the
personal privilege of going to the Calcutta
Corporation one round day about 3 O"Clock
in the afternoon and | found 70 per cent
of the chalrs were empty In the Calcutta
Corporatlon. You could get anything
done by bribing the offlcers and the people
there, The Calcutta Corporation never
cares to malntaln and develop the city of
Calcutta, whether it Is sewage or water
supply or electricity. This is the whole
picture of the Calcutta Corporation. So
long &s the functloning of the Corporation
contlnues to be as It Is now, there is no
hope of devcloplng the clty of Calcutta,
This Is the conditlon of the Calautta Cor-
poration. Whatever my friends on my left
may say abont It, it docs not make any
difference.

With regard to the development of the
city of Calcutta, I agree with most of the
points stated by my hon, friend, Shri Inder-
it Gupta, But let me say that the develop-
ment of the city of Calcutta will not be
possible by merely passiog slogans. It needs
a huge Iovestment. It we really are serious
about the development of Calcutta, If we
really are serlous about solving the problem
of unemployment, If we really are serlous
about solving the problem of lawlessness
for ever, then the clty of Calcutta will need
a minimum investment of Rs. 1000 crores
In the course of next three years, Are we
golog to get this amount of Rs. 1000 crores
from our own sources ? It Is possible for
us to mnbllise our own resources to put in
that much amount ? Once we are sure

is needed for the development of Calcutta,
should we not seek cooperation from other
countrles who are prepared to cooperate ?
What Is wrong In that, If on the one hand
the World Baok Is prepared to offer help,
they just shake thelr heads and sag, “We
are pot prepared to take help.'’ 1 know
the manner In which Japan developed; I
konow the manner In which Germany develo-
ped under the Marshal Plan and varlous
Plans. You can see the frults of that to-
day, If you are really serlous to develop
Calcutia, to develop West Bengal, we have
not only to mobillse our own resources but
from the world over, from wherever they
arc avallable. If we only pass slogans and
we say, we do not want the World Bank
help, this money, or that money then we are
not serfous about it, [Itis just a political
slogan-mongering, only making politlcal
galos, nothing beyond that,

The problem of Calcutta, the problem
of West Bengal, is very serlous., | want to
offer two suggestions, before I close, for
the development of Indusirles there. You
know, the Industrial climate Is very bad
there. The industrialisis are no more
wllling to go there and invest their money,
The industrial climate has got to Improve,
B:fore that, you are not golng to achievve
anythlog whatsover, After doing that,
firstly, If we are golog to treat the problem
of Calcutta the problem of West Bengal, as
a national problem, let a direction be given
to all the natlonallsed banks that for five
years to come, with regard to any Investment
made In West Bengal, the banks wlill offer
loan at a lower rate of Interest. My second
suggestion is that with regard to the setting
up of industries in West Bengal let the Go-
vernment give Instructions that all regula-
tions, all prohlbitory regulations, all con-

trol regulations, that apply will not
apply In West Bengal, Let any-
body who {s willlng to go and set up an

Industry there be given a free haod to set
up an industry there, Let anybody who
wants to go there and set up an Industry
there be given a free hand to provide em=
ployment and Increase production.

MR. CHAIRMAN : This Is a very im.
portant Resolution that we are discussing,
Everybody wlll get a chance, If not In this
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sossfon, then In the mext session. Shrl

K. K. Chatterjl,

SHRI C.K. BHATTACHARYYA (Ral-
gani) : | make a request to you to glve me
just two mioutes to move my Resolution.

17 hrs.

SHRI KRISHNA KUMAR CHAT-
TERJ! (Howrah)1 Mr. Chalrman, Sir,
sandwiched In between unscrupulous caplta-
lists and still more uncrupulous power-hunt-
ing political partles, West Bengal lles pros-
trate and Is gasping for the life, (/ntrrup-
tions) 1 will remind my frlend who are
shouting at me that when the Congress
party was rulling there for twenty years, we
gave law and order to the State of West
Bengal, we allowed the people of West
Bengal to live in peace. and we gave
prosperity and progress o the people there,
Can anybody deny It In this House that we
could not provide a Government to West
Bengal which was clvllised 7 We provided
Weat Bengal with a Government which
can be called clvilised and not llke the
U.F. government which the Chief Miunister
decribed the other day as an uncivilised
State that he was running, He said, that
he was rullng over a ‘barbarous and un-
clvillsed State’, Who brought this about ?
Can he generale any growth and develop-
ment In an atmosphere of violence 7 I
ask my [riend who has brought this resolu-
tion, As soon as th= President's rule was
there, the demand comes that all kinds of
soclo-economic developments should be
there, achemes should be taken up and
executed. .How Is that when the Unlted
Front Government was functloning there,
my friend, Mr. Gupta, did not come before
thls House with such a resolution (0 create
some kind of Inspira:lon here in Parliameat
s0 that we could have our say ask West
Bengal State to go ahead with all its pro-
lre-iva land reforms and tackle the refugee
and thus remove
hunpr nnd torrow ? The tragic Partitlon
brought about this situation In this truncat-
cd Siatc of Weost Bengal. It ls certainly
the very cruel gift of history from which
West Bengal suffers to-day, Under these
conditlons we expected that having accepts
ed Parliementary democracy as polltical
weapons for th¢ development of Indla, the
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Opposition Partles would behave In a res-
ponsible manner, You will agree with me,
Sir, that no parllamentary democracy can
thrive or can do anything to serve the
country uvnless the Opposition Partles behave
in a responsible manner, After an Election
when a Congress Government was formed
from the next day there were mass proces-
sions and all kinds of, I should say,
unlawful activitles under the patronage of
all the political Partles who also fought

elections and got defeated In the
elections, In such condliion can you
expect that Bengal could progress

and Bengalees could have a normal and
peaceful? The logical end Is to day the
Naxalite phllosophy, who preached In
Bengal violence? Can my frlend from the
CPI, Mr Gupta or CPM frlend. Mr Nambi-
ar, deny that the cult of violence was
preached by both these parties and orher
parties too? I am sorry that the party which
{s functlonilng under the name of forward
Bloc hallowed by the sanctifed memory of
the great Netaji Subhas Chandra Bose is
also Indulging in not only bomb-throing
arson and loot what other atroctles and I
do not mentilon more because it may be
very jarring to our filends there. This cult*
of violence has been preached by them. the
loglcal concluslon is this; that ycu subvert
West B:ngal and uproot the people from
thelr traditional moorings we all cherished
so0 long In Bengal. You will recall, Slr, West

:pgal was a prosperous state In Industry
and commerce when Britsher werc there
and people were living lo quile abundance
and plenty. Even then Bengal would not
tolerate deprivation of Indla of lts freedom
and Baogalees rose as a whole motion as one
man agaiost the British rule and dled on
the gallows snd took cullets on lhere chests,

SHRI JYOTIRMOY BASU 1 What has
his speech got to de with this resolutlon ?

SHRI D. N, PATODIA :
of order,

SHRI KRISHNA KUMAR CHATTER-
JI; 1 am just giving the background so
that the whole motive behind this resolution
will be exposed before the House, I am
quite sure—I know my sober frlend,
Mr, Gupta will agree with me—that
this resolutlon some PSI political motivat-
lon, Now that we have got President rule
why should pot bring gbout sociortcons

It is no polnt
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omic developmedts quickly? As If by a ma-
glc wand one can create a condition so that
everybody can live in peace! On the other
hand there will be bombs, crackers, arms
and ammunition used tn different places in
the name of agrarlan revolution.

You know, Sir the tribal problem of
West Baogal. Tne tribal people are very
simple people, They are not educated.
They are not even Mterate and you go to
them and preach to them certain things.
they do not kanow the consequences of
that they do not know how West Bengal
suffers and you spread the Naxalite philoso-
phy among the tribl throughout West Ben-
al you have also seen how the students are
behaving there, Who brought the teachers
Into politics, May I ask who brought the
teachers In the polftical turmoil of West
Bengal? Certaloly, the gentleman who hus
brought thls resolution s also res-
ponsible for that, Who brought the
students in the political field. Certalnly, the
gentleman who has brought this resolutions
also responsible for that, Iam not blam-
ing anybody. 1 belong to a political party.

I understand that having ousted the
Congress, every role {s good enough a for
them, 1 vunderstand all this. May I appeal
to all poHcal partles that if they have any
goodness left In them for the time being let
these political rivalries be stopped so that it
s possible to bring conditlons of peace in
West B:ngal ? [ know that the problem of
West Bengal 1s huge., Late Dr, Ridhan
Chandra Roy once gave a clarion call to
all the political pariles there that he would
sec that West Bepgal was developed well,
Durgapur Is hls creation. He wanted to
soc that West Bengal prospered, but nothing
could be done. It is because of the irres-
possible actions of opposition parties. We
know that the present condidon fs due to
soclo-economic tenslon, We also know
that 40 to 30 lakhs people all-refugees-are
homeless and they are without food and
they live like beasts in this state, Explosive
condltlons are casy to crente there. All
thess 40 lakhs or 50 lakhs of refugees have
no homes and they have no stakes at all,
they are belng utllised by these political
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parties for thelr own ends. The resultls
that West Bengal s In fire and turmeoll,

I thank you for giving me time. I
cannot end my speech without referring to
some printed materlal about Calcutta, This
Is a materfal printed In 1968 wherein It
is stated

“The deadly resigoation about
Calcutta that the politicians seem
to share with the intellectuals and
businessmen was reflected last year

when the Calcutta Metropolitan
Planning Organization, a body of
professlonal optimist, presented a

carefully drawn master plan for
saving and developing the clty, Not
many people in Calcutta thought the
plan had a chance of over belng
implemented, Our commentator went
so far as to dismiss it as “*a cruel and
unsolmly joke,”

I can assure my hon. frlend, Shrl Gupta and
others that even wunder the President's
Rule, If they can maintain peace and
tranquillity in West B:ngal, we shall take
steps to see that the land reforms are
undertaken for the benefit of the landless—
the poorer sections of the peasanty—in
quick time, I can also assure them that
the refugees will be rehabilltated and that
they will get shelter, food and employment.
Glve us time and we shall see that employ-
ment pctentlal i3 iocreased, Give us
enough time—at least two years' time—for
this purpose provided you malntalo peace
and tranquillity and provided there is no
encouragement to Naxalites. We have some
of the brillfant students 1o Calcutta. But
their minds are belng vitlated, The result
is that some confidence has to be created
among them. These Naxalites are born
out of the C.-P.I. (M). They have lost thelr
falth ln their leadership. The Maxalites
are there pot because they are angry with the
progress made {in the country but they are
angry because of these politicians who,
in thelr power huntlog, have demolished all
the human wvalues which we cherished so
long.

It Is not just for sentimental reasons
that we wunt the development of Calcutta,
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It is a matter of patlonal Importance.
Look at the rich hinterland served by
Calcutta, Durgapur, Jamshedpur, Buropur,
the iron and steel belt ; then the industrial
belt round about; then the jute and
tea plantations, All these make Calcutia
& clty and port of great Importance catering
to a vast hinterland, Therefore, thé develop-
ment of Calcutta Is a national problem and
must be taken up on a war footlog. It can
be done provided my friends assure us that
they will not create conditlons where no
growth and developmeat becomes possible.
This problem must be approached In a spirit
of mutual understanding and mutual satlsfac-
tion,

So 1 appeal to all opposition partles
that they should co-operate with the Consul-
tattve Committee for the State, [ appeal
to the CPM to reconslder thelr decision
not to serve on the Coosuliative
Committee, Let us see that all this
programme that the Mover has placed before
vs Is implemented with everybody's co-opera-
tlon,

SHRI H, N, MUKERJEE 1 [ have
been long enough in this House to have
Jost all {lluslons about the outcome of this
kind of debate and I have been thorougly
accustomed, If not entirely reconclled, to
the Indifference of Government ; particularly
when problems of West Bengal and Calcutta
are concerned, I find Ministers sitting with
morose bewilderment, not knowing what
elsc to do because they have been commis-

MR, CHAIRMAIN 1+ They are

there,

SHRI H. N, MUKERJEE : [ know
somebody Is there, That you koow jast
as well as 1 do.

THE MINISTER OF SUPPLY AND
MINISTER OF STATE IN THE MINIS-
TRY OF FINANCE (SHRI R.K. KHADIL-
KAR): Tam sorry that a senior member
like Prof, Mukerjec shonld speak so dis-
paragingly about the parllamentary Instiw-
tlon.

SHRI H, N. MUKERIJEE (Calcutta-
North-East) : I am not eaterlog Ioto a
controversy, 1 do not waste my tlme por
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the Mlolster’s time, My point Is that this
Is bassed on my expericnce In this House
for a long oomber of yegrs that when sab-
Jjects of this description are dliscussed,
Goveroment shows the utterest klod of
Indifference, and I am not going to stemoch
the Idea of a Deputy Mliolster and an in-
different Miolster of State for Fioance
comlog In from time to time to listen to this
kind of discusslon, [ am not reconclled
to it, but am accustomed to it.

But I was not prepared to listen to the
kind of specches made by members of the rul-
log party as well as by Shri Samar Guha and
Shri Patodla, and when | llstened to them, I
got an Impresslon—and | was commuanlcat-
Ing it to my frlend behind, Shrl Plloo Mody,
who [ conslder a Naxalite In reverse—that
If I was a younger man listenlng to Shrl
Patodia and Shri K. K, Chatterji—I would
not mention other names—it s a wasie of
time---1 would fecl like jolnlog the Naxalite
party stralghway,

MR, CHAIRMAN : Not at his

age,

SHRI H. N. MUKERIJEE: [ share
with you that handlcap, but I wish I could,
I wish members of this House have some
sense of responsibliity. | wish the kind of
petty, senseless, Idiotic law-and-order menta-
lity which has been dlsplayed by certain
members o this House In this debate was
discarded. I wish they reallse that in the
world of today that mentallity just would
not work., [ wish them to remembor
that the Naxalite stir s a protest against
the paralysis which has overtaken our
soclety. 1 wish this Government to take
to heart the lesson of what happend In the
Ashoka Hotel, You cannot even revolve
a restaurant In a tower and you talk about
revolutlon In soclely. You cannot have a
revolation unless you have some will for
somethlog like a revolution in this country,
But you caopot go on playlng with the
patience of the people for ever. You have
to be ready for something In comparison
with which the Russlan Revolution would
look like a tea party, This Is an old coun-
try, but If this old country becomes angry
and indignant, you do not koow where

things might go,
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I am provoked Inoto making these
remarks by things which have been sald here
on that side by Shrl Damanl and on this
side by Shri Patodia, They tried to explain
away the fact of Congress responsibility,
That Is plain, plaio as anything. After all,
the figures lo regard to the decline of the
‘West Bengal economy refer to 1967, and the
United Froat Government did not get Into
operatlon tlil the middle of 1967, West
Bengal's contributlon to Indlan industrlal
productlon fell from 28 to 14 par cent, its
Industrial growth rate fell to 2,7 per cent
as against the all-India average of flve
per cent, and its growth of lacome fell to 18
per cent as agaiast 26 per cent for the whole
of India,

Mr, Damani talks about nothlng having
happened under the Ualted Front Govern-
ment, He should go and talk to the jute
workers, tea workers, engineering workers
and the peasantry of West Bengal who would
tell him what has hoppened during the
administration of tne United Front Govern-
ment. Mr, Damanl says that nearly 10
milllon man-days were lost In West Bengal
out of 16 milllon man-days lost over the
whole of Indla In 1969, but Mr. Damanl
chooses to forget that wages In Bengal are a
third less than In the rest of India.

Mr. Patodia went on talking, but no
part of Indla has been so thoroughly explolt-
ed by callous outsiders, forelgn as well as
Indian outsiders, Mr, Patodia would not
be here but for the fact that he and his tribe
had sucked dry much of the prosperlty of
my part of the country. The Birlas are
there, They have been gold-digglng In
West Bengal, and they are now trylng to
threaten and blackmail the people of not
only West Bengal but the whole of India, by
threating to go out, 10 take away their
assets, This kind of thing Is going on and
you cxpect people to bchave very
gently, to observe all the rules of law and
order,

In this House we see how law and order
Is observed, and if you have any kind of
sensibllity, if Members of thls House can
behave under provocation In the way that
they do, what s the expectation In regard
to our people who are sufferlog from day-
to-day, who live In Calcutta in sub-human
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conditlons, no only In Calcutta. It is not
a purely Chalcutta or West B:ngal matter,
Everywhere In [odia our people livc In  sub-
buman conditions.,

When I was looking at my hon, friend
Shri Bajaj, I thought of Gandhlji. Gandhl
jl had safd that after all there Is no crime
in history equal to the crime of Imperia-
list exploitatlon to which asslstance s glven
by those who live In the towns and are
comfortable, He did not use the word
bourgeois. He sald that the British and the
town-dwellers who sucked dry the resources
of Indla were committing a crime to which
there was no parallel In history. That crime
continues, and that crime has got to be
controlled, checked and eradicated,

The advantage of my State of West
Bengal Is that we are pot moved by the
narrow loyaltles of rcliglon, caste or commue«
nity. We are the only area where organisa-
tions Ifke the Jana Sangh, the Proutists and
God knows what other organlsations are
emerging, have no quarter whatsoever, They
are enllrely elimlpaled. The Swatantra
Party loses lts deposit. Communal partles
are po where In the plcture, That Is our
advantage. If you want democracy —and the
rullog parly talks so hypocrlilcally about
their devotion to democracy for the people—
if you really mean something, go apd look
after an area like West Bengal where politl-
cal conscliousness has advanced to that
extent, where we have polltical disturbances,
but pot the disturbances of the sort that are
disgracing our country's clvilisation fn
Bhiwandl and so mapny other places which I
need not name,

This Is the background In which we
have to discuss thls matter, but we find
petty, trivial political advaniage belog
sought to be taken by some people, so many
people. From Mr, Samar Guha onwards,
a tremendous combination of people Is try-
Ing to take advantage of this motion.

The West Bengal people will look after
themselves, They will have their own
democratic movement, and In that democra-
tic movement we are all together. We may
be fightlng from time to to time, but we
fight for Ideologlcal rcasons, oot for picking
coch other's pocket, We arce fighting for
something much more fundamental than
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that, but we shall comblne because the
Interests of the people demand that we have
to combine. That Is why the laterests of
West Bengal colocide entirely with the
interests of Indla,

Calcutta s Indla’s city and so many
unfulfilled promises are there-. My hoa.
friend Shrl Khadilkar s there, I think he
has something to do with Finance, There
is this string of unfulfilled promises over
West Bengal. The decislon was” taken In
1966 about the second bridge In Calcutta,
It has been hanglng fire; nothing has been
done, I have no time to explaln in detail
I thiok, Sir, that you were a Memb:r of
Parllament when Mr. S. K. Pattl was the
Rallway Minister and there was a talk of
& clrcular Railway, It still circulates, W
are told 1t is not circular, but it is zig-zag
and that the sch:m: may not come up.
Bhrl §. K. Patil told years ago when he was
the Transport Minister—Mr. Bhattacharyya
would remember—that there would be a
Calcutta—Asansol express way. That Is no
where to be seen. Only a part of It was
constructed and thrown to the dogs or who-
ever it might bz, You are golng to see
what Is going to happ=n to Farraka barrage.
There Is no river training schemz iIn op:ra-
tlon. MNothing Is being done, Farraka
would not supply water enough to save the
Calcutta port, Mr. Patodla and other should

know all about ft. They are playing
with flre ; They are playing with the
patlence of the people, In regard to

smaller things which the people want—the
stadlum In Calcutta has become a joke,
there are such thlogs as the utllisation of
city, waste and refuse In the open dralns for
making fertllizers. As you go from the
alrport to any city In Indla you get a stench
because of the open drains. You can utilise
that city waste for the purpose of maou-
facturlog fertilzier and so on. This has been
before the Planolng Commission for as long
as | can remember, 1 have been a member of
some sort of Consultative committee of the
planniog Commission and have heard about
the project Pankajalakshmi, so that they
could get something out of this Panka which
1s mud nothiog happened, There are unemp-
loyed engineers in West Bengal. If you get the
electriflcation scheme working you can have
the employed engloeers working In Bengal.
Mr, Palodia has the gumpiion to say that
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the Calcutta Corporatlon Is a rotien lostitu=
tlon and so on and therefore some busy bodY
from his community of experts or God know?
what some busy body from Delhl should go
and take over the Calcutta Corporation... Is
that the {dea? What is the Idea 7...
((Interruption). Our people are our peo-
ple with thelr faults and thelr vistues, There-
fore something has to be done and dope by
and for them, If you mobllles the enthu-
siasm of the the people, f you get the
resources of the people together If you call
upon all the unemployed englneers to from
cooperatives, you can improve Calcutta In no
time, provided you had Imagination, But
there Is no imagination anywhere to b: seen
in the horizon as far as this country Is con-
cerned. The way in which the M:mbers of
the ruling party have spoken in this de-
bate—It Is p:culiar thing and I am not go-
lng to stomach thls sort of thing merely be-
cause we consider them to be the lesser evil
compared to the excrescence on thls side...
(Interrupfion). 1f thls Is the attltude in
regard to the problem of We:t B:ngil and
the problem of Calzutta It is a dIffernt
matter, You talk about law aad order; go
and set.le the law and order problem. You
d> not settle the problems of the people but
to talk about the law and order problem.
You go and try to live with the people ;
day by day and hour by hour you
can g0 through the psychologlcal
disturbance which everybody In Calcutta
and West Bengal s experlencing, It Is more
or less the same experlence else where too.
But Calcutta has bzcome the world's worst
urban conglomeration [t has become a blot
on the world’s landscape, It ts a cily of
which we have been proud; Calcutta is a
city which many of us love even now with
all its faults, Could we allow It to fall to
pelces 7 The fall of Calcutta would mean
the fall of the entire country and il this
Government does not wave up to that fact
to hell with this Governmeat; people would
then koow you, If a forest Is burat down a
pew forest will come up. People would
koow how to set about it, But if that {s the
contingency that  you think of, adopt
all your law and order m:chanism that you
can thivk of; go a head with It; and
declare war on the people and thelr laterests,
If that Is the Government’s policy, If that Is
the deduction to be made from the speeches
of the spokesman belonging to the Govern-
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ment party, [ tremble for the future of my
country, That is why I feel so muuh about
this kind of speech by the Patodias and
other people who have not even a sense of
gratitude to an area of this country on which
they have been dependent for thelr suste-
naace, for the kind of affluence and luxury
in which they are flaunting thelr virtues
today. If they have not even this measure of
human decency, then people will rise; they
will know who thelr enemies are; People are
recognising now thelr enemies a great deal
better, The Naxalitles will have no better
recrulting sergeants than the Patodias and
K. K, Chatterjees, 1 would advise them to
address meetings in Calcutta, and I hope to
,Bet largh crowds and let them talk the way
they did today; they will recrult members
for the Naxalite party. If this is the way
this Government wants to go, nobody can
help them, That Is why I support the reso-
lutlon but as [ sald I have no lluslons about
what s going to happen. Nothing s golng
to happen, Nothing Is m:ant serlously in
this country, No attempt Is made to improve
matters;-—1 am concluding;—I wish they
had the imaglnation to do something better,
That is why I say thils Iy a very serlous
matter requiring a kind of conslderation
which has not been given, This Government
from the speeches of its spokesmen, is Ia
capable of doing aoything good. That Is
why I support the resolution of my hon,
friend, Shri Indrajit Gupta, and I wish some
thing good comes out of it; but I am doubt-
ful, (Interruption)

SHRI D. N. PATODIA 1 8ir, 1 only
wish that the old man would not have lost
his balance of mind.

SOME HON, MEMBERS rose—

SHRI NAMBIAR : Sir. the Speaker sald
that there will be a statement about the
strike in the Southern Railway, and it was
intended to be done today. The hon, Deputy
Mipister here, He should tell us what Is
happening.

MR, CHAIRMAN : I cannot at this
stage Interrupt the proceedings,
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SHRI PILOO MODY (Godhra) 1 1 do
pot understand why he considers us to be
greater evils than they.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAGHU
RAMAIAH) 1 Because we are smarter,

SHRI SARDAR AMIAD ALI
(Basirhat) 1 Mr, Chairman, Sir, I rise to
speak a few words on the resolution moved
by my Hon'ble friend, Shrl Indrajlt Gupta.
At this time of my malden speech, although
I cannot paint a very good picture of my
State, yet I feel It a great pride for me that
in this august House of our democracy. in
this august House of our great nation, I am
trylng to impress upon the Government of
India the problems, the deflciencles, and the
deformities from which my State |Is
pow suffering. At the same time,
it Is matter of pride for me to express
our sincere hope, our sincere desire,
that we should at least have the mercy, and
pity, from the Government here, in order
that our State may from Its present stagnant
State, make headway in the economic and
soclal sphere and also fo the polltical
atmosphere and ilfe.

Sir, at this ime, we were having so many
discusslons and all of them from the side of
the ruling Congress sald vesy loudly that
the deformitles of West Bengal were because
of the United Front reglme. Mr., K. K,
Chatterji was Impressing upon this House
that in the last 22 months of the unlted
front regime, the total econymy of West
Bengal has been completely ruined, Sir, at
thls hour we have the opportunity to have
the report of the Fifth Finance Commission
before us, Having gone into that report, and
the allocation made by the Fifth Flnance
Commisslon, let us dlscuss and try to see as
to who Is responsible for the deficlencles and
deformitles and under-development of that
particular State.

I appeal to the Government of India to
lock Into the non-Plan revenue gap of the
State of West Bengal. As per the recom-
mendatlons of the Fifth Finance Commtsstoa,
West Bengal would get durfog 196970 to
1974-75 a total sum of Ras. 296.64 crores as
it share of the central taxes, In addition,
according to artlcte 275 (1) of the Commi-
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tutlon, this State is getting another sum of
Rs. 72,62 crores. In all, It gets Rs, 369.26
crores for Its development,

17.31 brs.
.- [MR. DEPUTY-SPEAKER in the chair)

The Filnance Commission has dealth with
this polnt and said that tbe additional sum
paid would go to bridge up the non-plan
reveoue gap of the State. The total finan-
clal assistance as recommended by the
Fifth Finance Commission is not certaloly
golog to bridge up the non-plan revenue gap
of the State, because the Fifth Finance
Commission has taken (nto conslderation
that it is giving an additional grant-in-ald
Rs. 34 crores per monith more than what
had been granted by the Fourth Finance
Commission. As the same time, it has to
be seen that the llabillty of the West Ben-
gal Government has now lIncreased to the
extent ol Rs, 53 crores per year only because
of the enhanced dearness allowances, elc.
given to the Government employees, There-
fore, this argument of the Finance Commls-
slon that they are giving Rs, 34 crores per
month as additional sum more than what
was granted by the Fourth Finance Comi-
mission and this would bridge the non-plan
revenue gap of the Siate Is not correct.

We talk of development. Definliely
developmeant Is a criterlon that can be taken
only when there Is adequate assisliance from
the Union Government. We must admit that
io a federal structure, ft Is the duty of the
centre to conslder the fInanclal position and
the problems of the States and glve adequate
fimncial assistance to the States 10 develop
their economy. But we do not find that the
same treaiment has been glven by the
Finance Commisslon with regard to the
problems of West Bengal, After the Finance
Commisslon’s devolution, let us pase the
positon of West Bengal with other states,
Bihar Is getilng Rs, 199,46 crores of surplus,
Gujarat Rs, 158.99, Haryana Rs, 79.88
crores, Madhya Pradesh Rs, 15.09 crores,
Maharashtra Rs. 419.29 crores, Punjab Rs,
117,22 crores and U, P, Rs, 280.87 crores,
1o all, these seven Siates are having a surplus
‘of Rs, 127080 crores while certain other
Srites including Weat Bengal are left with
# large deficit, How can this State make any
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headway and solve its problems if Its nom
plan revenue gap Is not bridged 7 Only
those States which are left with surplus can
augment thelr planning outlays, They alone
can augment their plan outlays durlng the
Fourth Plan. But In respect of West Bengal
this picture is not there.

Let us see what has been the effect of
the recommendations of the Fifth Finance
Commission. It appears from Table No. 2
of the booklet published by the Planning
Commission about the revised outlay of the
Flve Year Plan that West Bengal will have
a lotal plan outlay of Rs, 322,50 crores, The
followlng are the comparative figures for
the other Siates—Bjhar Rs, 441.60 crores,
Gujarat Rs. 450.20 crores, Madhya Pradesh
Rs. 356,00 crores, Maharashtra Rs, 811 80
crores and so on, We know that the Finance
Minister will give us a reply that only those
States which can have mobillsation of their
own resources will be able to augment out-
lays Io their Plans. But experience shows,
facts show that the States which have been
glven much more financial assistance from
the Centre could alone agument their plans.
But in the case of West Bengal wo flod a
completely different picture,

Then, agaln, what [s the positlon of
Industrics o West Bengal 7 [ Can give you
the statistlcs, In recent years, only ln one
distrlct, Howrah district 321 eoglneering
factories have been closed, and they have
been closed not because there was any

restless agitation by the labourers, not
because there were gherraos, but the
bare and npaked fact s that these

factorles were closed for want of raw
materlals, for want of Iron, copper, brass
or tin. If 321 factories were closed In one
district alone, as - my hon. friend, Shrl
Chatterjee says, how can we expect that the
law and order problem would be solved ?
If your young friends have nothing to look
to their future, if they have no hope of
géttlog employment in the npear future,
they become restless and commit certaln
things In thelr yowhful exuberance, Due to
thelr mental reactlon to their frustration,
they may commit certain nefarlous and
anti-social activities, I think we should
condemn it. At the same time, we should
try to see that their problems are solved,
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Then, let us see what Is the policy of
the government lo the matter of graotiog
licences to the Industriea In my State, In
1967 we flod 8,32 lakhs of people were
worklog In 5,658 registered companles, In
1968 the correspondiog flgures were 8,17
lakhs and 5.737. Although the oumber of
registered companles has locreased, the
employment has decreased. It s o this
perspectlve we have to judge the agltation
that we are now witnessing in West Bengal,

1 think in this matter a solutlon by way
of pollce administration Is not an adequate
solution, If we canoot develop the State,
if we cannot make apny provislon for the
employment of these youths, in that event,
whatever good we may say will not have any
efftect upon them .

Regarding the Issulog of licences, while
in 1967-68, 48 licencss were issued for new
Industries, in 196869 only 34 [licences were
given for the State of West Beogal, In
agriculture, again, we flod that out of 1.35
crore acres only 35 lakh acres are irrigated.
Irrigation is another problem In West
Bengal. We had an opportunity of meeting
the Irrigation Minister in a conference of
all the MPs representing West Bengal
summoned by him the other day. Belng the
chairman of that conference the Irrigation
Minister {ssued a statement from which we
fiad that in 13 months they have dug only
nine deep tubewells. Where you have dug
tubswells you could net reach electricity
and where you have glven electricity, the
neceasary velocity of electricity is not there,
These are the kinds of thlags now prevalling
in West Bengal,

The problem of the landless peasantry
has been very much thrashed In this House
on different occaslons and I am not going
to say anything about it. But [from these
aspects | must say that the State of West
B:ogal Is on the verge of an explosion, It
has been sald many tlmes In this House
that West Bengal is a problem State., But
only for the sake of argument we should
not say that it ls a problem State, The
problems have got to be analysed and
judged with due sincerity If we want 10 save
the State, because It Is a strawgic State
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where any explosion would cause a serlous

reactlon all through the federation and
the Unlon, That Is way at the outset,
at the wvery [first moment of my

speech, with a slocere heart and deslre I
must expect of the Unlon Goveroment that
the problem would be judged, Let West
Bengal live so that the Unlon of Indla will
live.

With these words, Mr, Deputy-Speaker,
1 must thank and congratulate the Hoase,
the Members, the Chair and my nobel
Friends in the Treasury Banches, for giving
me an opportunity to disclose my heart,

MR. DEPUTY-SPEAKER 1 This
dlscussion will contloue on  the mnext
occaslon,

SHRI JYOTIRMOY BASU | Not one
of us belonging to the CP (M) has had a
change. That puts us in a very awkward
position.

MR. DEPUTY-SPEAKER : I know but
there are the limitatlons of time,

SHRI J, M. BISWAS 1 In the Purulla
and Binkura Districts of West Bengal 14
people have dled for want of food There
is a severe famine and drought In that area,
We are discussing West B:ngal when in that
part of West Bengal people are dylng.
Therefore I want one minute of your time,
If the House |5 kept la the dark on thls
polnt, It will be an Injustlce to me. 1 am
a representative from that area,

MR. DEPUTY-SPEAKER : You will
have your chance oext time.

SHRI J. M. BISWAS : Thank you
very mach but 1 wanted to bring to the
potice of Government through you that on
the 18th I along with two other Members of
Parllament an resorting to a dharna at the
house of the Prim= Minister regarding our
demands for alleviating the conditlon of
people ln Purulla and Bankura.

MR, DEPUTY-SPEAKER : We will
pow take up the Half-an-hour Discussion,



